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Harljan Voters

2115. Shri Brajeshwar Prasad: Will
the Minister of Law be pleased to
state the total number of Harijan
Voters in the (i) Gaya Parliamentary
constituency and (ii) Aurangabad
Parliamentary constituency?

The Dep! Minister in the Minis-
try of Law (Shri Jaganatha Rao):
No, Sir. The information regarding
the number of electorg belonging to
ihe Scheduled Castes in the Gaya and
Aurangabad Parliamentary Consti-
{ucncies is not available, nor can it be
collected as the electoral rolls do not
show the caste of any person

Jorhat Alrport

2118 .Shri R. Barua: Will the Minis-
ter of Civil Aviation be pleased to
state:

(a) the steps being taken for the
development of a civil enclave in
Rowriah air port (Jorhat);

(b} whether the differences bet-
ween the Air Force and the 1AC.
authorities about the selection of the
rite have been resolved; and

(c) if not, the reasons therefor?

The Minister of Transport (Shri
Raj Bahadur): (a), (b) and (c). It has
been decided to develop a civil en-
clave at the Rowriah (Jorhat) air-
port The Air Force suthoritieg had
suggested a site but this was not
found suitable being in a low lying
area The question of selecting ano-
ther sultable site iz being pursued
with them now.
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Tribal Development Mlocks

2118. Bhri H. C. Boy: Will the
Minister of Boelal Becurity be pleas-
ed to refer to the reply given to Un-
starred Question No. 753 on the lst
December, 1964 and to state:

(a) the basis of the assertion that
the real cause for the short-falls in
the expenditure on Tribal Develop-
ment Blocks is the inability and un-
willingness of the tribal beneficiaries
themselves to come forward with the
requisite people’s contribution and
not due to the lack of trained Tribal
Officers to work in Tribal Develop-
ment Blocks;

(b} whether any study has been
made in this regard; and

fe) on what specific lines have the
Government of Bihar launched the
special campaign to ensure further
utilisation of the funds?

The Deputy Minister in the Depart-
ment of Bocial Security (Shrimati
Chandrasekhar): (a) and (b). Tt is





